
ASADHA 14, I89S (SAKA) • 
SHRI B. K. DASCHOWOHUB.Y: It 

arises out of part (b) of the question about 
indulging in anti-Indian activities. 

ConscrJptIou Work by NIIIIII Rebels 
to Replenllb their Flptlq 

Ranks 

·902. SRRI N. E. HORO: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether the underground Nagas have 
again started conscriptIon work to replenish 
their fighting ranks; and 

(b) if so, the reaction of Government in 
this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURl$NDRA PAL SINGH): (a) 
Government arc aware of the activities of 
the underground Napa to JCCl1Iit villqers 
forcibly to alllDWlt the., depleted strcnath. 
Their efforts arc, however, proving incrcas-
iqgly unsuccessful due to the non c»-
operation and resistanco of villagers and the 
vigilance of the State A~tration, Pl)licc 
and the Security Forces. ~ aDd le.rae, 
persons coming overground have not shown 
an inclination to rejoin the underground 
Nasa,. 

(b) Government have taken steps to 
counter the activities of the underllfollnd 
groups and provide protection tl) the 
villa,ers. Additional Polil:e posts have ~n 
established and patrollin, by the Security 
Forces continues. 

SHRI N. E. HORO: In view of the 
dangerous situation that is obtaining in the 
border a..- in the east, will the aovern-
_t open fn!9h tallm with the leadIrt of the 
N .... underground people.o that a"fMI1IlII-
nent solution could be fouM 1 

saRt SUR1:!N~RA PAL '~GH : 
This question has been dealt with a num~ 
of times in this House and the vlewpo~t 
of government has been expressed cleatly. 
So far as the NI\P question is concerned, 
the matter was settled in 1960 with the Naga 
leaders when 'we ~pied their 16 point pro-
'gramme. As regards other small matters 
which may be erupti~, from time to time, 
it is open to the Na,a people to approach 

their own government and settle these 
matters with them. 

SHRI N. E. HORO: Even thoush 
there is some kind of truce, there is a!moet 
a war situation in the eastern border area, 
which is very dangerous. In view of this 
overall Situation, will the government 
seriously think of findiOJ out a permanent 
solution by negotiating with the under-
around Naps ? 

SHRI SURBNDRA PAL SINGH: I 
do not know what further solution the hon. 
Member is referrinJ to. We reached a settle-
ment after ueaotiatiOJ with them in 1960. 
So far as the general overall situation in 
Nqaland is CODCCl'nod, it is returninJ to 
IIDIIIIalcy and the condltionl there are well 
UDCIer coDtroJ. So, I do not see any reason 
why the Govemmeet of India should 
open talks with the underaround people at 
all. 

settIq .. of u ~I c-.lssIoa 
of J ..... for Trial of Paldltaa Milieu, 

Autlullidel for GaIoclde 10 EaIt 
BengaJ 

+ 
·903. &HRI B. K. DASCHOWOaURY : 

SHRI M. M. JOSEPH: 

Will the Minister of EXTBRNAL 
AFFAIRS be pleased to state: 

(a) whether certain Members of British 
Parliament have suggested the IICtting up of 
an International Commission of jurists for 
tbe trial of East Pakistani Mjlitar)' authori-
tiCII for committing lCDocide and crimes 
&pinst humanity ; 

~) the urnes of countrit;S other tluon 
Britain which have eitner forwarded such-
like 8U8JCStions or have expressed their 
wi1lin~ to constitute such Commission; 
and 

(II) wbell!u Government of India are 
also in favour of this suggestion and If so, 
tbo .,,'" ta.koo bY·tJwn to propapte this 
lQ8PIIlilln? 

'mE MINISTER OF BXTJiIl.NAL 
AFFAIRS (SHM SWARAN SINGH): (a) 
A Me/llbet of the British Pu1iament has 
sUggeSted'the sel4iDa up of such a CoInml-
ssion. 




